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THE AQUACULTURE AUTHORITY BILL, 2000

THE MINISTER OF STATE IN THE MINISTRY OF LAW,
JUSTICE AND COMPANY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI O.
RAJAGOPAL): Sir, 1, on behalf of Shri Nitish Kumar, beg to move for leave
to introduce a Bill to provide for the establishment of an Aquaculture
Authority for regulating the activities connected with aquaculture in the
coastal areas and for matters connected therewith or incidental thereto.

The question was put and the motion was adopted.
SHRI O. RAJAGOPAL.:Sir, I introduce the Bill.
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The question was put arid the motion was adopted.
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THE SMALL INDUSTRIES DEVELOPMENT BANK
OF INDIA (AMENDMENT) BILL, 1999,

'THE MINISTER OF FINANCE (SHRI YASHWANT SINHA):Sir,
I move:
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